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(¢) Lower Division Clerks with
eight years’ regular service in the
grade are eligible for promotion
by seriority to the Upper Divi-
sion Grade. LDCs with five years
service are eligible to appear in
Limited Departmental CGompetitive
Examination conducted by the Staff
Selection Commission every year for
filling a portion of vacancies in the
UD grade.

News Units of All India Radio
in Orissa

1473. SHRI GANESHWAR
KUSUM : Will the Minister of
INFORMATION AND BROAD-
CASTING be pleased to state :

(a) whether Government have
a propusal to set up a separatc News
Unit for Al India Radio,
Sambalpur in Orissa ; and

(b) if so, the details of steps
taken to implement the above pro-
posal ?

THE MINISTER OF STATE
OF THE MINISTRY OF INFOR-
MATION AND BROADCASTING
(SHRI V. N. GADGIL) : (a) No,
Sir.

{(b) Does not arise.

Coconut cultivation in
Orissa
"1474. SHRI  GANESHWAR

KUSUM : Will the Minister of
AGRICULTURE be pleased tostate :

(a) whether Government have a
proposal to extend coconut cultivation
in the coastal areas of Orissa ;

(b) if so, the schemes under
which coconut cultivation has been
extended in Orissa so far ;

(c) the target set  for the
extension of coconut cultivation in
the Seventh Five Year plan; and

(d) the steps being taken to
achieve the target ?

SABHA ]

10 Questions 68

THE MINISTER OF STATE
IN THE DEPARTMENT OF
AGRICULTURE AND  COOPE--
RATION (SHRI YOGENDRA
MAKWANA) : (a) Yes, Sir.

(b) to (d) 1t is proposed to
cover 17 thousand hectares under
coconut during the Seventh Five
Year Plan . The following Projects/
Schemes are being implemented for
achieving this target :—

(1) Projectfor coconut Plan-
tation on canal embankments.

(2) Project for cxpansion
of area under coconut.

(3) Scheme for distribution
of coconut seedlings under 2o0-
Point and Homestead Plantation.
Programme,

(4) Scheme for setting up of -
coconut plantation providing in-
stitutional finance,

(5) Scheme for production of
T&D coconut seedlings for
distribution to farmers. .

Cultivation of banana,
pineapple, etc.

1475. SHRI GANESHWAR
KUSUM : Will the Minister ol
AGRICULTURE be pleased to
State :

(a) whateHorts are being made by
Government to bring more areas
in the country under pineapple,
banana and papaya cultivation ;

(h) the steps taken in this regavd
during the last three years in Orissa ;
and

(c) what are the details of the
areas which have been brought undes
the cultivation of these fruits in
Orissa ?
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THE MINISTER OF STATE
IN THE DEPARTMENT OF
AGRICULTURE AND COOPE-
RATION (SHRI YOGENDRA
MAKWANA) : (a) A number of
steps are being taken to Dbring more
areac under pineapple, banana and
papaya cultivation. These include
production and distribution of quality
planting material, conducting
demanstrations to popularize improved
cultivation practices,  arranging
inputs on subsidised rate, providing
loan for area expansion etc.

{b) The following Schemes are
implemented in Orissa in this
regard :—

(1) Package Programme for
development of banana.

(2) Scheme for
Bevclopment.

Pineapple

(3) Programme for distribu-
tion of papaya seedlings.

{c) During the last § years about
1700 hectares of area has been addi-
tionally brought under these crops
in Orissa.

World Bank study on moderni-
sation of steel plants

1476. SHRI GANESHWAR
KUSUM : Will the Minister of
STEEL. AND MINES be pleased
to state :

{a) what is the asscssment made
by Goverminent about the expansion
of steel plants ; and

(b) what are the details of the
steel plants visited by the World Bank
Officials and the steel plants identified
for modernisation ?

THE MINISTER OF STEEL
AND MINES (SHRI K. C.PANT):
(@) The steel plants at Bhilai
and Bokaro are being expended to
4 mt. per annum capacities.
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(b). World Bank teams wvisited
Bokaro, Rourkela and Bhilai.
The Bank has indicated that in case
they decide to fund a modernisation
scheme of a steel plant, they would
consider the funding of Rourkela
steel plant modernisation proposal.

Subletting of Government
accommodation

1477. SHRI RAMSINGHBHAI
PATALIYABAHI RATHVAKOLI :

Will the Minister of URBAN
DEVELOPMENT  be pleased to
state :

(a) whatis the number of Central
Government employees found guilty
of subletting the Government acco-
mmodation allotted to them during
the period from 1st January, 1983
to g31st March, 1986 ; and

(b) what are the names,
designations of the persons concern-
ed, with action taken in each case ?

THE MINISTER OF STATE
IN THE MINISTRY OF URBAN
DEVELOPMENT (SHRI DALBIR
SINGH) : (a) and (b) Information
is being compiled and will be placed
on the Table of the House.
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